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 PAPERS  LAID  ON  THE  TABLE

 Brahmaputra  Board  (Standing  Committee)
 Rules,  1996

 [Translation]
 THE  MINISTER  OF  WATER  RESOURCES  (SHRI

 JANESHWAR  MISHRA)  :  Mr.  Speaker,  Sir,  under
 section  30  of  Brahmaputra  Board  Act,  1980.  |  beg  to
 jay  on  the  Table  a  copy  of  the  Brahmaputra  Board
 (Standing  Committee)  rules,  1996  (Hindi  and  English
 Version)  published  in  Notification  No.  GSR.  112  in
 the  Gazette  of  India  dated  2nd  March,
 1996...  (interruptions)

 {Placed  in  Library  See  No.  LT.67/96)

 [English]

 Central  Motor  Vehical  (Amendment)
 Rules,  1096.0  etc.

 ।  THE  MINISTER  OF  SURFACE  TRANSPORT
 (SHRI  1.9.  VENKATRAMAN)  :  Sir,  |  beg  to  lay  on  the
 table  :

 (1)  A  copy  of  the  Central  Motor  Vehical
 (Amendment)  Rules,  1996  (Hindi  and  English
 versions)  published  in  Notification  No.  G.S.R.
 163(E)"in  Gazette  of  india  dated  the  29th
 March,  1996,  under  sub-section  (4)  of  section
 212  of  the  Motor  Vehicle  Act,  1988.

 [Placed  in  Library  See  No.  LT.88/96]

 A  copy  of  the  Ministry  of  Surface  Transport
 (Development  Wing)  Chief  Engineer  (Project
 Implementation  Cell)  Recuritment  Aules
 1995  (Hindi  and  English  versions)  published
 in  Notification  No.  GSR.  ”3  in  Gazette  of
 India  dated  the  16th  March,  1996  issued
 under  proviso  to  article  309  of  the
 Constitution.

 [Placed  in  Library  See  No.  LT.89/96)

 (Interruptions)
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 Annual  Report  and  Review  on  the  working  of
 National  Book  Trust,  India,  New  Delhi  for

 1994-95  alongwith  statement  showing  reasons
 for  delay  in  laying  these  papers

 THE  MINISTER  OF  STATE  IN  THE  DEPARTMENT
 OF  EDUCATION  IN  THE  MINISTRY  OF  HUMAN
 RESOURCE  DEVELOPMENT  (SHRI  MUHI  RAM
 SAIKIA)  :  Sir,  |  beg  to  lay  on  the  Table:-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and
 Enligh  version)  of  the  National  Book
 Trust,  India,  New  Delhi,  for  the  year
 1994-95  alongwith  Accounts.

 (ii)  A  copy  of  the  Audit  Report  (Hindi  and
 English  versions)  on  the  Accounts  of
 the  National  Book  Trust,  india,  New
 Delhi,  for  the  year  1994-95.

 (iii)  Statement  (Hindi  and  English  versions)
 regarding  Review  by  the  Government
 of  the  working  fo  the  National  Book
 Trust,  india,  New  Delhi,  for  the  year
 1994-95.

 (2)  Statement  (Hind  and  English  versions)
 showing  reasons  for  delay  in  laying  the
 papers  mentioned  at  (1)  above.

 [Placed  in  Library  See  No.  LT.  90/96]

 (Interruptions)

 {English]
 MR.  SPEAKER  :  All  right,  go  slowly.  We  have

 time,  go  coolly.

 [Translation]
 SHRI  RAM  NAIK  (Mumbai-North)  The  discussion

 on  price  hike  of  Petrol.  .P.G.  and  diesel  is  going  on
 in  this  House.  This  discussion  is  likely  to  continue
 today.  You  must  be  aware.  ।  was  also  discussed
 whether  the  price  should  be  increased  before
 presentation  of  Budget  or  not.  In  this  connection.
 you  and  several  other  hon'ble  Members  have  said
 that  it  is  improper.  ॥  should  not  have  been  done.  but

 |  want  to  raise  the  question  of  propriety.
 Hon'ble  Minister  of  Home  Affairs,  Shri  Indrajit

 Gupta,  who  is  the  senior  most  member  of  this  House


